CENTRAL ABMINISTRATIVE TRIBUNAL
MUMBAT BENCH

TAMo. 177068, TH. o 220008, TH Mo 32008, TA.No.4/,2000,
TH.MNo.2/2008, TA.No, &/20808 and TA.NG.7 /20080,

ORDER 127172081

Shri évinash SEhivade and Shri S.P.Saxena heard for the
fpplicants. Shri V.S.Masurbkar for Rezpondent Mo. 3, None for
Respondents 1 tn R

The }éarneﬁ counsel for applicant =tate= that these
matiers have been transferred From High Court and there are
eertain other matiers which are alsp likely to be transferred.

f= the%issue inwoived in 311 these matters are common, he

desires that the same be listed together.

11 the above matters zre adiourned to 28522080,

|

{SHANTA SHASTRY) ® {HULDIP SINGH)
MEMBER{(A? | . MEMBER{J)

abp




